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mere 215 square kilometres. This area covers four coastal districts of
Kendrapara, Bhadrak, Balasore and Jagatsingpur. Had the mangrove
forests been there in its original form, the impact of 1998 super cyclone
would have been much less. Damage has been caused to the ecology of
the area which was the natural habitat of a variety of biodiversity consisting
of 63 variety of mangroves, 174 species of birds, 26 species of mammals
and 44 species of reptiles. | urge upon the hon. Minister of Environment
and Forests to take urgent steps to protect the ecological balance and
environment of this area by engaging not only Government agencies but
also NGOs under a time-bound programme. Thank you.

SHRI SURENDRA LATH (Orissa); Madam, | associate myself with
what Shri Man Mohan Samal has stated.
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GOVERNMENT BILLS

The Companies (Amendment) Bill, 2002
and

The Companies (Second Amendmaent) Bill, 2002

THE DEPUTY CHAIRMAN : Now, we will take up the Companies
(Amendment) Bill, 2002 and the Companies {(Second Amendment) Bill, 2002.
As decided, we are going to discuss it together. When we ook at the time,
if we take the two Bills together, the time allocated is five hours. But, |
think we do not need that much time. So, if the House so agrees, we can
reduce this time to three hours.

SHRI PRANAB MUKHERJEE (West Bengal): Madam, | wouid
suggest that we will complete these two legislations today but let us not fix
the time. Let us keep the time as it is. If there are no speakers, we will
complete it earlier. But please do not reduce the time right now. The floor
managers will find it difficult to manage it.

THE DEPUTY CHAIRMAN : We discussed it in the Business
Advisory Commitiee meeting also. While allotting time for a legislation, we
never consider the time taken by the Minister for his reply.

SHRI PRANAE MUKHERJEE : Please allot half-an-hour for the
Minister's reply, and, thereafter distribute the rest of the time among the
political parties, as per their entittement. Out of § hours 15 minutes, you
exclude half an hour or 45 minutes, whatever the Minister wants, and,
thereafter, distribute the remaining time among the political parties.

THE DEPUTY CHAIRMAN : So, four hours will be distributed
among the political parties.
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